
traception. Motivation of people 
to adopt family plan'ning is an im-

1'ottant responsibility 0 va rious 
fUQctionaries in the health and family 
welfare infra-structure at different 
levels. Post Par tum units attached with 
various hospitas playa significant role 
in providing the necessa(y motivation 
and famil y planniny services. 

Housing Scheme for Delhi 
University Teachers 

2119. SHRI SUDHIR ROY : Will 
the Minister of EDUCATION be 
pleased to state : 

(a) whether the Ministry of Educa
tion proposed a Housing Scheme of 
Rs. six crore to the striking teachers 
of the Delhi University in January 
1983 ; 

(b) whether propo"al for such 
Hqusing Scneme was cleared by the 
University Grant., Commission in March 
1985 ; and 

(c) when the Ministry of Educa tion 
is likely to approve this scheme? 

THE MINISTER OF BDUCA110N 
(SHill K. C. PANT): (a) During 
January, 19i3, the Ministry had agreed 
to consider a scheme of constru ction 
of statt quarters for the employees of 
Colleles in Delhi at a cost of Rs. 6.00 
Grore!. The total outlay for this 
teheme was to be raised by the U.O.C. 
lanctioninl a grant of Rs. 1.00 crore, 
the manalement8 of Colleges providioa 
is. 1.00 crore, and the Univer4lity 
drawinl an advance of Rs. 4.00 crores 
from the Provident fund investment of 
the Collcsc employees. The advance 
taken from the Provident fund with 
interest ther!on was to'repaid by the 
University OVer a number of years out 
of the srants to be provided by the 
Oo~emment annually. The detailed 
scheMe Was to be formula t cd by the 
Unhlersity and submitted to Govern
ment throulh the U.G.C. 

(b) and (c): Proposals from 22 
Colleles bave been received in several 

f' ~ 
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instalments since March, 1985. On thee 
basis of these proposals, a scheme for 
payment of grants has been worked 
out. Financial sanction for this scheme 
is still to be accorded. 

[Trtlnslatlon] 
Tra ining to Candidates Selected for 
the Post of Assistaut Station Master 

2720. SHRI RAM PUJAN PATEL: 
Will the Minister of RAILWAYS' be 
please.d to state: 

(a) whether there is a provision 
for the tra ining of candidates who 
qualify the Assistant Station Master 
Examination of the Railway Service 
Commission ; 

(b) iJ so, whether the unsuccessful 
trainees are given another, chance to 
reappear in the examination at their 
Own expenses and in case they do not 
succeed agai n, they :lTe not taken in 
service ; and 

(c) Whether Government proPQse 
to conS ider to give an opportunity' to 
these candidates to serve on lower 
posts '1 

THE MINISTER OF STATE IN 
THE MINISTR Y OF RAILW A YS 
(SHRI MADHAV RAO SCINDIA): 
(a) Yes, Sir. 

(b) Yes, as a rule; except int ~in 
case of trainees of Scheduled Castel 
Scheduled Tr ibe Communities who 
are given a second chance with stipend 
and a third chance without stipend. 

(c) No, Sir. 

[ FA,lIsllJ 
NPCC Bids For Glo'-' Tenders 

2721. SHRI K. C. RAO: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether N.P.C.C. have partie 
cipated ir lome of the bids of the 
Global tenders floated by some foreian 
countries; 



(1)) what are the accured losseJ so 
'tar lticttrred and are there any chances 
·bf ttila cbneerb tun~irtl in prdtlt in the 
tieat future; and 

(c) why is there delay in appointina 
a full time Chairman '1 

1ltB MINISTER. OF STATE IN 
THE DEPARTMENT OF POWER 
tSitRI ARUN NEHttU) : (a) Yes, Sir. 

(b) There are no accrued losses 
aDd it is estimated that the Corporation 
"ilh earn a "rolit of about 
ill. 1..2 crares in 19~ 4·85. 

(c) The appointment of a fuU time 
Chairman is being processed. 

PIaD to Pr.,ide Botiy Sean aDd 
Head Sea"'" l\faehines ia 

Hospitals. at Municipal 
Towb 

2722. SaRI p. R. KUMARA
MANOALAM: Will the Minister of 
~ALTH AND FANULY WELFARE 
be pleased to state: 

(a) how many full body scans and 
bcpd acannina machines have been 
inltalled in India ~ 

(b) whether there is any p'an to 
ensure that all Hospitals in Municipal 
Town I have thia faci! ities available 
with. tUm w itbln a abort a-pan Qf time ; 
ad 

(c) if De such plan existS, wil1 the 
Central Government in Co-ordinat ion 
with the Stat e Governments take up 
lucb a scheme in the near ~~ ture ? 

THE MINISTER OF STATE IN 
THB DBPARTMENT OF HEALTH 
(SHill YOGBNDRA MAKWANA) : (a) 
the Government do not have infor
mation about the number of full body 
leans and head scanning machined 
which have bee.n installed in the 
country. However, according to the 
-available information, 26 institutions 
'have been granted custom duty ekemp. 
Hon for importinl CT scanners. 

(b) No, Sir. 

I .... 

(c) It is not possible to envisaae 
such a scheme in view of tbe paucity 
of resOUrces. ' 

Balwaries Sanctioned during 1985-86 

2723. SHRIMATI PHULRENU' 
GUHA: Will the Minister of SOCIAL 
AND WOMEN'S WELFARE be pleased 
to state: 

(a) how many Balwarie~ \Vill be 
sanctioned during J 985-86 . and , 

(b) how many creches w HI be 
aanctioned during 1985-86? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SOCIAL AN» 
WOMEN'S WELFARE (SHRIMATI M. 
CHANDRASEKHAR) : (a) Balwadi 
Nutrition Progn mme is a non.expt\tld. 
ina and Non-Pian Scheme. Therefo-rc, 
there is no quest ion of sanctionirlF 
more balwadis during 1985-86. 

(b) 1,,000 new creches are proposed 
to be opened dUring 1985-86. 

National Commission on the 
Problem of Chllclern 

2724. SHRI MlJRLI DEORA: 
Will the Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to 

state: , . .,. 

(a) whether GOVernment are awtbe 
that there lare serious lacunae in tile 
existing laws governing juveniles and 
this has been seriously affecting a' hi1"~e 
number of children around the coun
try; and 

(b) whether Govanrncnt propose 
to constitute a National Commission of 
inquiry to go into tbe problems· of 
juvenil cS and SU1?-gcst model legislation 
therefor? 

THE M[NISTER OF STATE OF 
THE MINISTRY OF SOCIAL A~D 
WOMEN'S WELFARE (SHRIMATI .rd. 




